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Soviet-Vietnam Film Festivals held
in New Delhi

4983. PROF. P. G, MAVALANKAR:
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) whether the Soviet and Viet-
nam Film Festivals were recently
held in New Delhi;

(b) if so, the details of the films
shown and the approximate number
of people who witnessed them;

(c) whether the said film festivals
were restricted to invitees only or
were open to the general public on

payments;

(d) who selected the said films and
what was the criteria for such a selec-
tion; and

(e) the cultural impact, if any,
that the said festivals had on the
Indian public?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
L. K. ADVANI): (a) and (b). No
festival of Soviet Films was held in
New Delhi recently. Only the pre-
miere of the Soviet film entitled
“Blockade” was grranged in New
Delhi on 29th June, 1977. About 1200
persons attended the function.

A Vietnamese Film Festival was
held in New Delhi on 3rd (inaugural
function) 4th and 5th July, 1977.

The films shown in the Vietnamese
Film Festival were:
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Feature Films

(i) We Shall Meet
Promised.

(ii) The Young Woman of Bai~
Sao,

Documentaries

(i) The Greatest Holiday.

(ii) Winter Coats.

(iii) The Truong Son Road.

Again As

About 1,000 people witnessed the

inaugural function and about 690
people attended the Cocmmercial
shows.

(¢) The inaugural functions of the
Soviet Premiere and Vietnamese Film
Festival were restricted to invitees
only. The commercial shows were,
however, open to general public.

(d) The selection of the films for
the Soviet Premiere and Vietnamese
Festival was made by the respective
countries.

(e) Such festivals, besides strength-
ening the bonds of friendship bet-
ween India and the participant coun~
tries, provide people of India a chance
to know about the way of life in the
participating countries.

Delhi Sales Tax

4984, SHRI KANWAR LAL GUPTA:
Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether Government have re.
ceived any representation for the sim-
plification of the Delhi Sales Tax;

(b) if so, the details thereot;

(c) the action taken by the Gov-
ernment on it;

(d) whether the distributing cha-
racter of Delhi has been adversely
affected by the recent changes in
the Delhi Sales Tax Act and parti-
cularly by the orders of the U.P.
Government; and

(e) if so, the steps Government
propose to take to remove this defect?





